
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBA]

NAME OF THE PARTIES

SECTION OF THE COMPANIES ACT: I & BP Code 20 t6

C .P No . 1242 I IMAHI / 20 r7

Prese nt SHRI M.K, SHRAWAT
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI'IY LAW TRIBUNAL ON 04.12.2017

Unique Vastu Rachana Pvt. Ltd

Univastu India Pvl .Ltd.

S. No NAME DESIGNATION SIGN ATURE
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By consent adjourned to 19,12

sd/-
M.K. SHRAWAT
Member (Judicial)

Date: 04.12.2017
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